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Shri Surendranath Dwivedy: Is it
not a fact that the amount of loan
provided to the middle income group
and the low income group for con-
struction of h is not adequat
and whether they are considering to

revise this and see that more money
is allotted for this purpose?

Shri Mehr Chand Khanna:' It is a
very relevant question. The prices
have gone up, and if it were possible,
the amount both in the Life Insurance
Corporation and the middle income
group should be increased. But there
is very little money that we are able
to circulate over a larger number of
people. If the ceilings are Traised,
then the number of persons who could
benefit would be much less, but any-
how, I am going to look into this
matter.

Shri M. R. Krishna: Is it nct a fact
that a committee which enquired into
the conditions of the weaker sections
of society has reported that the mem-
bers of the Scheduled Castes and also
the tribals who are under Government
employment are generally not getting
houses in the general areas, snd if
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this is the condition, may I know
whether the Ministry at any time
thought it fit to modify the rules in
order to help these people who are
also Government employees?

Shri Mehr Chand Khanna: So far
as allotment of accommodation in the
general pool is concerned, I do not
think we make any distinction. If the
idea is that the backward classes,
scheduled castes or Harijans should
get a little preference in the matter
of allotment of loans or concessions,
it is a separate Ministry—maybe the
Ministry of Social Welfare—which has
to consider it. I do not deal with
that aspect.

Shri Shivaji Rao 8. Deshmukh:
What are the funds provided for rural
housing in the first year of the fourth
Plan and in the whole Plan period
and how do they compare with the
housing programme of the Govern-
ment, semi-government and housing
cooperatives in urban areas?

8hri Mehr Chand Khanna: I do not
have the break-up. Against a demand
of Rs. 20 crores, we are getting only
about Rs. 14 crores. This money will
be divided over a number of schemes.
If the hon. Member wants fuller infor-
mation about rural housing, I would
be glad to supply it.

States ‘lans for 1966-67
+
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Shri Vishram Prasad:
8hri Dhuleshwar Meena:
Shri Ramachandra Ulaka:
Shri C. K. Bhattacharyya:
Shrimat| Maimoona Sultan:
Shri Prakash Vir Shastri:
Shrl Jagdev Singh Siddbanti:
Shri Hokam Chand
Kachhavaiya:
Shri Gokulananda Mohanty:

Will the Minister of Planning and
Social Welfare be pleased to lay a
statement on Table showing:

(a) the broad features of the Plans
approved by the Planning Commis-
sion for the first year of the Fourth
Five Year Plan of the States and the
Union Territories;

(b) the amount of assistance asked
for by them; and

(¢) Government's reaction thereto?

The Minister of Planning and Soclal
Welfare (Shri Asoka Mehta): (a)
Attention is invited to the published
document on “Annual Plan—1966-67—
March, 1966", a copy of which was
placed on the Table of the House.

(b) and (c¢). The approved Annual
Plan outlays of States and Union
Territories amount to Rs. 931.72 crores
and Rs. 60.45 crores respectively. The
amount of Central assistance to the
States, as finally approved, was
Rs. 5098 crores. The Plan require-
ments of Union Territories are reflect-
ed in the Central budget and the

question of Central assistance does
not arise in their case,
Shri Bhagwat Jha Azad: Since the

assistance that has been shown in the
annual plan to which the hon. Minis-
ter referred depends very much upon
the assistance that is acquired from
outside, may I know, in his recent
long tour in quest of prosperity, for
how much assistance he could get
commitment?

Shri Asokii Mehta: I shall be mak-
ing a statenent on this tomorrow.
Anyway, @ far as the annual pian
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for 1966-67 is concerned, I do not
think that is very relevant.

Shri Bhagwat Jha Asad: After the
Plan had been formulated, is there
any likelihood of the annual plan
being rephased due to lack of foreign
assistance or due to lack of Indian
rupee?

Shri Asoka Mehta : There is no ques-
tion of rephasing the annual plan but we had
given an assurance in consultation with
the Finance Minister, that we will give
a fresh look to the State Plans some-
time in the course of the year.

There arc a number of States where
their essential requirements are not
fully met and we had assured them
that if conditions improve, we would
consider their requirements.
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Shri S. C. Samanta: Is it not a fact
that some of the States have been
advised to have cuts in some depart-
ments? May 1 know which depart-
ments have not been touched?

Shri Asoka Mehta: We have certain
national priorities. Top priority has
been given to agriculture and related
subjects like irrigation, rural electri-
fication, etc. One of the activities that
has considerably suffered is housing—
and because of limited resources,
we had to make sure that the
oriorities are met. Hon, Members are
probably aware that we shall be pro-
viding almost 30 per cent more for
agriculture than we did last year.
That had to be counterbalanced by
reduced outlays in some other areas
of our development.

Shrimati Savitri Nigam: In view
of the fact that some of the backward
‘States like U.P., Bihar and M.P. which
have been lagging behind....
Members: U.P.

Some hon. Not

(Interruptions).

Shrimati Savitri Nigam: Why this
illicit talk, Sir?

Mr. Speaker: They object to U.P.
being called a backward State when
that State could send Shrimati Savitri
Nigam to the Parliament to represent
it.

Bhrimati Savitri Nigam: In spite of
the fact that you have paid this com-
pliment to me, you know that UP. is
lagging behind by two Plans, as far
as per  capita  investment, per capita
consumption of electricity and power
and per capita incomce arc conceraed ...,

Shri Surendranath Dwivedy: p.,
capita Prime Ministership is concern-
ed....

Shrimati Savitri Nigam: Please do
not take it so lightly. It is a serious
matter. 1 would like to know from
the Minister what he is going to do
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and how he is going to fulfil the
demands made by the U.P. Govern-
ment for the fourth Plan by giving
it a greater share of central assist-
ance?

Shri Asoka Mehta: While it is im-
possible for me to say just now what
wil] be the distribution of the Central
assistance among various States for
the fourth Plan as a whole, as far as
the current year's plan is concerned,
I am sure the hon. Member has already
seen the distribution of Central assist-
ance among different States and she
will find that what has been given
to U.P. is considerably more than what
was made available to other States
proportionately.

Shri P. C. Borooah: May I know
whether any special allocation has
been or is going to be granted for
tackling the special problems of
nationa] importance like the develop-
ment of the Assam Hill Districts in
general and Mizo Hill District in
particular?

Shri Asoka Mehta: Special alloca-
tions have been made for the Hill
Districts of Assam outside the State
Plan ceiling. As he is probably aware,
a special team has been going Into
the problems of Assam. The team
consisting of representatives of the
Union Gove7nem and the Planning
Commissionon the one hand, and of
the State Government on the other
has submitted its report which iz
under careful scrutiny and we hope
to draw a detailed and comprehen-
sive Plan for the Hil] Districts to be
incorporated in the fourth Plan.
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Shri Indrajit Gupta: In such cases
where there was a definite shortfall
in the promised assistance from the
Centre to the States in the Third Plan
period, I want to know whether the
Government is giving favourable con~
sideration to the demand for addi-
tional assistance for the one-year Plan
from such States? For example, only
a couple of days ago, his colleague,
the hon. Finance Minister, when he
went to Caleutta, was told by the
‘West Bengal Government, that because
of the shortfall in central assistance
to Bengal during the Third Plan
period they need an immediate mini-
mum grant of Rs. 10 crores to carry
on. May I know what is the attitude
of the Central Government to that?

Shri Asoka Mehta: The shortfall is
not of the order of Rs. 10 <crores.
Rs. 10 crores asked for is for other
reasons. The shortfall is much smaller
than that. The shortfall has arisen
from the fact that a particular assist-
ance was available for the agricul-
tural programme during the Third
Plan period, and if the agricultural
programmes have not been of the
order envisaged then the State is not
entitled to that assistance. But this
matter is being gone into and no final
decision has been taken. I have assur-
ed the Chief Minister of West Bengal
that in any decision we take we shall
view the matter as sympathetically
as is possible.
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Some hon. Members rose—

Mr. Speaker: Already there is a
very large number of signatories and
I find that many more Members are
rising in their seats. I feel I will not
be able to accommodate all of them.,

An hon. Member: It should not be
a convention that only signatories will
be called.
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Shri P. Venkatasubbaiah: Sir, this
is an important question. 1 would
request you to allow some more Mem-
bers to put supplementaries.
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Shri Daji: Since the first year of
the Fourth Plan is nearly half over
and by the time the Government
finalises the whole scheme it will be
more than half over, I would like to
know whether this year’s plan will
be ultimately dovetailed into the
Fourth Five Year Plan or we shall
have to wait for the Fourth Five Year
Plan till this year’s plan is over?
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Shri Asoka Mehta: This will be
dovetgiled into the Pourth Five Year
Plan. !

Shri P. Venkatasubbaiah: The hon.
Minister just now stated that we can
have a fresh look at the State Plans.
In this connection, may I draw the
attention of the hon. Minister to the
fact that so far as the State Plan of
Andhra Pradesh is concerned no
amount has been allotted for rural
drinking water supply when hundreds
of villages are suffering from acute
scarcity of water and, if that is so,
is he going to consider it and allot
more funds?

Shri Asoka Mehta: If this is a
requirement that arises out of the
. prevailing scarcity, we can consider it
independently and separately from
the annual Plan. 1 am not aware if
the Andhra Pradesh Government has
sent us any kind of memorandum
on the subject. If jt is there we shall
be happy to consider it.

Shrimati Maimoona Sultan: In view
of the fact that Madhya Pradesh is a
very backward State economically
and a large number of Adivasi popu-
lation lives there and their economic
condition is far from satisfactory, may
d know if there is any proposal before
the Government to establish an indus-
trial corporation that will promote
small-scale industries chiefly in these
backward areas where these Adivasis
live; if so, what is the outline of that
scheme?

Shri Asoka Mehta: I am not aware
of any such scheme as far as the
Adivasi areas in Madhya Pradesh are
concerned. But T believe that what-
ever the State Government is doing
for the fostering of industries, they
will take care to see that such indus-
tries are also developed in the Adi-
vasi areas. This kind of approach is
sought to be developed as far as Assam
is concerned. After we have gained
some experience, we shall be happy
to consider whether a similar approach
should be developed in Madhya Pra-
desh also.
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Commonwealth Health Parliament

*1633. Shri Madhu Limaye: Will
the Minister of Health and Family
Planning be pleased to state:

(a) the powers and functions of the
Commonwealth Health Parliament
set-up in Edinburgh (UXK.);

(b) whether it will undertake any
specific projects in the poor countries
of the Commonwealth; and

(c) if so, the broad features there-
of?

The Deputy Minister in the Minis-
try of Health and Family Planning
(Shrj B. 8. Murthy): (a) A Common-
wealth Medical Conference was held
in Edinburgh in October, 1965. No





